3303 Deputy P.M.'s visit
to Sikkim etc (C.A.)

SHRI MORARJI DESAI: Sir, I am

very happy that my hon. friend is
always in a holiday mood and he natu-
rally expects that I should also be in-
flicted by it.
it. Our defence is sound and the hon.
Member need not have any anxiety
over it

these two neighbours, as I have said,

we have assured them that whatever

is necessary we will be prepared to do,
considering our resources.
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Well, I am inflicted by

As regards aid to be given to
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PAPERS LAID ON THE TABLE

REPORT ON IMPLEMENTATION OF TIIE
RECOMMENDATIONS OF PANDE
COMMITTEE, ETC.

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA
REDDY): I beg to lay on the Table—

(1) A copy of the Report on imple-
mentation of the recommendations of
Pande Committee for Durgapur Steel
Plant in pursuance of an assurance
given on the 2lst July, 1967 during
Half-an-hour discussion on the sub-
ject. [Placed in Library, See No, LT-
792/68].

(2) (i) Review by the Governmapt
on the working of the Bokaro Steel
Limited, for the year 1868-67 under
sub-section (1) of section §19A of the
Companies Act, 1956 (Hindi and Eng-
lsh versions).
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(ii) A copy of the Annual Report of

the Bokaro Steel Lid., for the year

10686-67, along with the Audited

Accounts and the comments of the

Comptroller and Auditor General

thereon (Hindi and English versions).

[Placed in Library. See No. LT-

783168].

(3) (i) Review by the Government
on the working of the Hindustan Steel
works Construction Limited, Calcutta,
for the year 1966-67 under sub-section
(1) of section 619A of the Companies
Act, 1956 (Hindi and English versions).

(ii) A copy of the Annual Report of
the Hindustan Steel works Construc-
tion Limited, Calcutta, for the year
1966-67, along with the Audited
Accounts and the comments of the

Comotroller and Auditor General
(Hindi and English versions).
[Placed in Library. See No. LT-

794/68].

REVIEW ON WORKING OF MiNERALs &
MeTaLs TraDING CORPORATION, LTC.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): Sir, on
behalf of SHRI DINESH SINGH, 1
beg to lay on the Table—

(1) (i) Review by the Government
cn the working of the Minerals and
Metals Trading Corporation of India
Limited, New Delhi for the year 1966-
67 under sub-section (1) of section
619A of the Companies Act, 1958.

(ii) A copy of the Annual Report of
the Minerals and Metals Trading Cor-
poration of India Limited, New Delhi,
for the year 1966-67 along with the
Audited Accounts and the comments
of the Comptroller and Auditor Gen-
eral thereon.

[Placed in Library. See
T95/68].

(2) (i) Review by the Government
on the working of the State Trading
Corporation of India Limited, New
Delhi, for the year 1966-67, under sub-
section (1) of section 618A of the Com-
panies Act, 1058,
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(ii) A copy of the Annual Report of
the State Trading Corporation of India
Limited, New Delhi, for the yesr
1966-87 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.
[Placed in Library. See No. LT-
796/68).

12.35 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-SEVENTH REPORT

SHRI KHADILKAR (Khed): I
present the Twenty-sevenith Report of
the Committee on Private Members'
Bills and Resolutions.

ESTIMATES COMMITTEE
FORTY-SECOND REPORT

SHRI TRIDIB KUMAR CHAU-
DHURI (Berhampore): 1 present the
Forty-second Report of the Estimates
Committee on the Ministry of Food,
Agriculture, Community Development
and Co-operation (Department of
Agriculture)—Indo-Norwegian  Pro-
ject, Ernakulam.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TENTH REPORT

SHRI D. N, TIWARY (Gopalganj):
I present the Tenth Report of the Com-
mittee on Public Undertakings on Na=-
tional Coal Development (Corporation
Limited—Audit paras in Section III of
Audit Report (Comm-~recial) 1967.

MR. SPEAKER: We will now take
up. ...
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MR. SPEAKER: On what subject is
it?
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